
Central Administrative Tribunal,
principal Bench

O.A. No.2433/2002

New Delhi this the 23rd day of September, 2002

Hon'ble Mr-Justice V.S. Aggarwal, Chairman
Hon'ble Mr. M. P. Singh, Member (A)

Shri Jai Prakash Sharrna
S/o Shri Horam Sharma
R/o 52/11-C, Gali Ho-17-IS,
Nai Easti, Anand Parbat,
Na w D€s 1 h i 5 -

At prffissnt
i 'ious© No. C - 24, Ga 11 Ho - 6,
Amar Colony, Nangloi,.'
Del hi-110041.

1/

Applicant

(Hone present)

1.

2,.

3 -

Sec retary (Hedi ca 1,)
i3ovt. of N-C.T- of Delhi
5, Shyarn Hath Marg, Delhi.

AddlSecretary-curn-Principal
Hosp1ta1 Co-ope rato r„
9th Level, Delhi Sachivalaya,
I.P. Estate,
Hew Delhi.

Med i ca1 Su pe r i n ten den t
Safderjung Hospital,
Hew Del hi-29.

Respondents
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There is non appearance on behalf of the

applicant. On perusal of the record, it reveals

pertaining to his grievance, to consider his promotion

to the post of Assistant/Plaster Technician from the

date his juniors are promoted, the applicant has

already submitted a representation dated 13.3.2002, a

copy of which is Annexure E.

2. It would be in the fitness of things that when

the representation is' pending, it should be considered

and decided by respondent Ho.3 preferably within a



/ravi/

(2)

period of six months from the date of receipt of the

certified copy of this order. Speaking order in this

regard should be passed.

ifv!j.th thisse directions, OA is disposed of.

( M.P. Singh )
Member(A)

( V.S. Aggarwal )
Chairman


